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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs), DELHI
No.F.4/S.T./{Comp.Appnt.)/Admn.1}/2025/ G\BB ’G A Delhi, Dated the 2 3 JAN 2026

NOTIFICATION

The result of the Skill Test conducted by this office on 15.12.2025 for appointment to the

post of Junior Judicial Assistant (JJA) on Compassionate Grounds is here by notified as under: -

Y D
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Mandak|n| Already AIready
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151220251 | sparma 8 Qualified Qualified | Qualified
. Already Already .
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151220252 |Neetu Rani 3.4 Qualified Qualified Not O.uahﬁed!
Neetu Already Already -
3. (151220253 o shal 378 | qualified Qualified | QU3NfIed
Seelam " Already "
4, |151220254 Sharma 18.2 Qualified 05 Not-Qualified
Vikas Already ;
5. 151220255 SHEFRT 24.2 01 Qualified Not-Qualified
Already Already
6. 2
151220256 |{Shoray 26.1 Qualified Qualified Not-Qualified
. Already Qualified in Typing Test & Not-
7. \
151220257 | Manshi a0.8 Qualified o Qualified in BCKT
Abhilasha ‘Already Already .
B.
151820258 |isinigh % | qualified Qualified | Qified
Kuldeep Already Already ;
9, 1151220259 Farriar ,-21.8 qQualified Qualified Not- Qualified
. Already Already .
10. | 1512202510 [Jatin 19.4 Qualified Qualified Not- Qualified
Not-Qualified in Typing Test.
11. (1512202511 | Sheetal -19.4 06 09 Qualified in BKT & BCKT
- Not-Qualified in Typing Test &
12. 11512202512 Ritin 27.7 04 09 BKT. Qualified in BCKT.
e Not-Qualified in Typing Test.
13, | 1512202513 | Kokil Suri 17.1 06 09 Quatified in BKT & BCKT.

NOTE:-

(i} BKT: BASIC KNOWLEDGE TEST

(i) BCKT: BASIC COMPUTER KNOWLEDGE TEST

(iiiy MAX. MARKS FOR BKT AND BCK'T ARE 15 AND QUALIFYING MARKS ARE 06.
{iv} QUALIFYING SPEED FOR TYPING TEST 15 35 W.P.M.

The candidates, who have failed to qualify any of the test, are granted one more

opportunity to take Skill Test as and when scheduled/conducted by this office in future.

This issues with the prior approval of Ld. Principal District and Sessions Judge (HQs), Delhi.

dministrative officer (Judicial).
Administration-ll, Central,
Tis Hazari Courts, Dellhi




